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Shri Basumatari: In view of the
fact that the problems of the Sche-
duled Tribes, the Scheduled Castes
and other Backward Classes are all
handled together by one Commissioner
at present, may I know whether the
suggestion was made that there
‘should be a separate Commissioner
for the Scheduled Tribes alone? If
80, what is the reaction of the Gov-
ernment so far?

Shri Datar: That is one of the
recommendations made by the Com-
mission. Government are giving their
full attention to this question also.

Shri Ganapati Ram: What were the
steps suggested by the Commission
for the economic and educational
development of the Scheduled Areas
and Scheduled Tribes?

Shri Datar: The hon. Member is in
possession of a copy of this Report. I
need not give a summary thereof.

S8hri Kunhan: Has the Commission
pointed out that the tribal people
who were displaced as a result of
the river valley projects have not
been properly resettled?

8hri Datar: The interests of the
tribal people in the tribal areas are
fully taken into account in the Com-
mission’s report, and Government
would try to implement as many of
its recommendaticns as possible.
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Shri Dasaratha Deb: May I know
whether any time-limit has been
given to the State Governments dur-
ing which their opinions shall be sent
to the Centre?

The Minister of Home Affairs (Shri
Lal Bahadur Shastri): No time-limit
as such has been fixed, but we want
the State Gevernments to convey their
comments as early as possible, I
hope that it will be possible to dis-
cuss this matter in the next session
of Parliament. In the meanwhile the
Central Government is already look-
ing into those recommendations and
we will be making up our minds in
regard to every recommendation
within a month er a month and a
half. ,
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Some Hon. Members: The answer
may also be read in English.

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
(a)A copy of the recommendations
made by the Central Prohibition Com-
mittee at its second jneeting is laid
on the Table of the House, [See Ap-
pendix II, annexure No. 1],

(b) As stated in reply to Unstarred
Question No. 181, recommendations IV
VI, IX and X have been implemented
and the remaining séven are under
consideration.
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Shri Datar: So far as the Sub-
committee is concerned, it has stated
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that along with the implementation
of the prohibition programme, the
Government should give attention b
educating the public about the bene-
fits of prohibition. According to that
programme, the Planning Commission
are making certain grants and certaim
conferences also are being held in this
respect.

Shri Kumaran: The Revenue Minis-
ter of Kerala said in a Seminar om
Prohibition, recently, that his Govw-
ernment would not be in a position
to implement the programme unless
the Central Government gave them
assistance.

Shri Datar: I am hoping that it is
not the final opinion of the State
Government.

Shri Hari Vishnu Kamath: Ac-
cording to the statement laid on the
Table, the Central Prohibition Com-
mittee has says that “it is the consid-
ered opinion of the Central Prohibi-
tion Committee that there ought to.
be complete prohibition in India in-
cluding the States and Unjon Terri-
tories, before the end of the Third
Five Year Plan”. The Minister,
on the floor of the House, said
the other day that the Governments
of the UP., West Bengal, Madhya
Pradesh, Bihar and Kerala have asked
for 100 per cent Central assistance
to meet the loss in excise revenue
plus the cost of enforcement ang re-
habilitation. Will this not constitute
an insuperable hurdle in the imple-
mentation of the recommendations eof
the Committee?

Shri Datar: It is not an insuperable
hurdle at all. The hon. Member will
see that in August last, the Planning
Commission and the Government of
India have informed the State Govw-
ernments that they would bear half
the cost in respect of the shortfald
caused by loss in excise revenue and
thereafter, certain reactions have been
received. The hon. Member wil}
kindly note that the Central Prohibi-
tion Committee on which are repre-
sented all the States and certain
Central non-official organisations have
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taken a decision that there ought to
be complete prohibition in the whole
of India. What appears to be insuper-
able is likely to be got over after
full discussion.

e .

#+ Shri Vidya Charan Shukla: I would
kike to know how many of the recom-
mendations that concern the State
Governments which have been made
bS' the Central Prohibition Committee
have been accepted by the State Gov-
ernments and how many of them have
been rejected or are under their
con51derat10n"

Shri Datar: I have placed the re-
commendations on the: Table of the
House Copies of these recommenda-
tions have been sent to all the State
Governments. We are awaiting their
reactions to these recommendatio" .
Then,‘ the next mereting of the Central
Prohibition Committee will take stock
of “the whole situation and will de-

cide the further’ programme in thls'

respect

Shrl Vidya Charan Shukla: My
question has not been answered,

~'Shri Hanumanthaiya: Was the Cen-
tral Prohibition Committee fully re-

esented in the sense that anti-prohi-
thiOnlsts were also members of this
eommittee?

"' Shri Datar: On this- committee are

represented the Ministers in charge.

of prohibition in all the States. In
addition, there are representatives of
certain non-official Central organisa-
tions. Secondly, there are representa-
tives of the other concerned Minis-
teies also.

Shri Hanumanthaiya: My question
was whether only prohibitionists were
represented 'on that committee or
there was also opinion contra so that

gros and cons may be examined
thoroughly,
* Shri Datar: Pros and cons are al-

ways examined quite thoroughly. All
the State Governments are represen-
ted on that committee. That itself
is a very important factor.
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Shri Yallamanda Reddy: In view of
the fourth recommendation, will the
Government postpone the further ex-
tension of pohibition in ‘other parts
of the country?

Shri Datar: 1 am hoping that it will
not be postponed.

Shri Hem Barua: May I know whe-
ther it is a fact that permits are al-
lowed to persons for 'drinking even
in probihited areas, and if so, whe-
ther these pemits have not defeated
the purpose of prohibition in these
areas?

Shri Datar: That is a question
more for the State Governments to
consider. There are ' certain States,
where there is complete prohibition;
there are others where there is par-
tial prohibition. I am aware that all
the States will take steps to 1mple.
ment prohlbmon to the extent that
it is possible in their States.

Shri Tyagi: Has this committee’
made any recommendation for. an
intensive campaign of educative pro-
paganda in temperance in the coun-
try, and if so, 'may I know whether
Government are taking it up?

Shri Datar: Yes, my hon, friend 1s
right in saying this. It was consid-
ered 'necessary that public opinion
should be fully educated. The hon.
Member is aware that for that pur-
pose, a conference or a convention
was held here, of all the workers in
the cause of prohibition in the whole
of India. Similar conferences are
being held, and workers also are be-
ing trained in various camps.

Shri Tyagi: The workers do no not
drink. T am talking of those persons
who are addicted to drink; I am talk-
ing of propaganda amongst those who
are addicted to drinking. I am not
talking of the workers.

Shri Datar: The workers have ¢to
carry on educative propaganda,
wherever there are drunkards, and
the drunkards are to be weaned away
from drinking.



3305 Oral Answers

Several Hon. Members rose—

Mr. Speaker: I find that there are
as many as about twenty hon, Mem-
bers more who want to ask supple-
mentary questions. Therefore, 1
shall pass on to the next question.

Shri Hari Vishnu Kamath: Let us
have a special discussion on this.

Correspondence courses and evening
colleges

*549, Shri D. N. Tiwary: Will the
Minister of Education be pleased to
state:

(a) whether the committee set up
to consider the details of the scheme
of correspondence courses. and even-
ing colleges has submitted its report;
and

((b) if so, the main recommenda-
tions and findings of the Committee?

The Minister of Education (Dr. K.
L. Shrimali): (a) No, Sir.

(b) Doeg not arise,

1 may, however, add that it is
expected that the report will be sub-
mitted by the end of this month. I
may also add that the expert com-
mittee has recommended in the
meanwhile that the correspondence
courses might be started at Delhi Uni-
versity from the next session, and
other universities which have agreed
to start correspondence courses might
wait for a period of six months to
watch this experiment and then
undertake the work.

Shri D. N. Tiwary: May I know
whetner the correspondence courses
have been started at the Delhi uUni-
versity, and if so, the details of the
same? May I know how they are
conducting them?

Dr. K. L. Shrimali: As I said a little
while ago, the Delhi University is
expected to start the course in July
next, and it is being worked out by
the university.
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Shri Tyagi: Will the facility of
radio broadcasting also be availed o!
in this scheme?

Dr. K. L. Shrimali: Yes, the rade
also could be supplemented:

“Shri Hari Vishnu Kamath: I'd
theré any truth in some press Xepagty
to the effect that certain bogus,insti~
tutions have also opened or are about
to launch similar correspondence
courses, and if so, what safeguards
have been devised by Government
against such institutions tradmé m_
such courses?

Mr. Speaker: The main question
relates to the committee that was
specially constituted. .

Shri D. C, Sharma: How does. my
hon., frienq know about the bogus®
institutions? :

Shri Hari Vishnu Kamath: There
are press reports. -
A Y

Mr. Speaker: Order, order.’I am
asking the hon. Member to consider
this thing. The main question relates
to the recommendations of the com-
mittee that had been appointed to”
consider this, whether that report has
been received, what the further pro-
gramme is, and so on, and not about :
Government taking action against- the
bogus institutions that have started'
this.

Shri Hari Vishnu Kamath: May I
submit that the very action of Gov- .
ernment in asking this committee {0’





